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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAL

ORIGINAL APPLICATION NO. 40 of 2020 (SZ)

With

Original Application No. 93 of 2020 (SZ)

Tribunal on its own motion Suo Motu
initiated proceedings based on the News
item published in The Time of India,
Chennai edition dt.17.02.2020 under the
caption “Sewage flows into surplus channel
in Kovilambakkam”

Versus

The District Collector,
Chengalpattu District and Ors.

With
Tribunal on its own motion SUO MQOTU

Based on the News Item in the Dinamalar
Tamil Newspaper dated 29.06.2020,

“When will Kovilambakkam lake be restored?” .

Versus

The Principal Secretary to Government,
Public Works Department,

Secretariat, Fort St. George,

Chennai and Ors.

...Applicant(s)

...Respondent(s)

..Applicant(s)

...Respondent(s)

COMPLIANCE REPORT FILED ON BEHALF OF THE

RESPONDENT - TAMIL NADU POLLUTION CONTROL BOARD

I, J. Josephine Sahayarani, D/o. Thiru.Jesu Rajan, Christian, aged

about 57 years, having my office at No. 76, Mount Salai, Guindy, Chennai -

600032, do hereby solemnly affirm and sincerely state as follows:-

1. I am the Joint Chief Environmental Engineer, Tamil Nadu Pollution

Control Board, Chennai and I am filing the Compliance Report on behalf of

Respondent Tamil Nadu Pollution Control Board and as such I am well

acquainted with the facts of the case as per records.

¢
J o wﬁzfmu

JOINT CHIEF ENVIRONMENTAL ENGINEER
TAMIL NADU POLLUTION CONTROL BOARD

No.76, MOUNT SALAI, GUINDY,
CHENNAI - 600 032.




2. It is respectfully submitted that the Hon’ble NGT has passed order
dt.12.08.2022 and directed inter alia as follows:
“Para 36:

vii. The Tamil Nadu Pollution Control Board is directed to
monitor the implementation of the Waste Management Rules and
directions issued by the Principal Bench of National Green Tribunal,
New Delhi in Original Application No.606 of 2018 and Special Bench
as well as this Bench in matters relating to similar issues where several
directions have been issued and if there is any violation found, then
they are directed to take appropriate action against the erring local
body/institution/person,  including imposition of environmental
compensation apart from initiating prosecution as directed by the
Hon’ble High Court of Madras in the matters pending related fo
removal of encroachments and prevent pollution being caused to the

1

water bodies .

3. It is respectfully submitted that in due compliance to the Hon’ble
NGT(SZ) order dated12.08.2022, the said the Keelkatalai Lake was inspected
by the official of the O/o. DEE, TNPCB, Marmalai Nagar on 14.12.2022,
during inspection of the said Keelkatalai lake and surplus channel, it was
noticed that Under Ground Sewage System works were carried out in the
areas of Pallavaram along the radial road and discharged to Common STP at
Perungudi. However, sewage still flows through storm water drain of
Nanmangalam area and Madipakkam area and reaching the surplus channel.
No action plan with time schedule for implementation of the UGSS in
Keelkatalai area and its surrounding areas submitted to the TNPCB as per the
directions issued vide Board proceeding dated 11.08.2022 to the Tambaram
City Municipal Corporation and to the Zonal Officer, Zone-XII, Greater

Chennai Corporation. *
AT T

JOINT CHIEF ENVIRONMENTAL ENGINEER
TAMIL NADU POLLUTION CONTROL BOARD
No.76, MOUNT SALAI, GUINDY,
CHENNAI - 600 032.



Under the above circumstances, it is humbly prayed that this Hon’ble
National Green Tribunal (Southern Zone) may be pleased to pass such further
or other orders as this Hon’ble Tribunal may deem fit and proper in the facts
and circumstances of this case and thus render justice.
¥
J \Sf{n-

JOINT CHIEF ENVIRONMENTAL ENGINEER
TAMIL NADU POLLUTION CONTROL BOARD
No.76, MOUN™ “ALAI, GUINDY,
CHENN/.. - 600 032.

BEFORE ME
VERIFICATION

I, Josephine Sahayarani, D/o. Thiru.Jesu Rajan, working as Joint Chief

Environmental Engineer, Tamil Nadu Pollution Control Board, Chennai, do

hereby verify that the contents of above report are true to the best of my

knowledge through records.

g v e

1S] 12{202 %
JOINT CHIEF ENVIRONMENTAL ENGINEER
TAMIL NADU POLLUTION CONTROL BOARD

No.76, MOUNT SALAI, GUINDY,
CHENNAI - 600 032.




) T.I.il.l..l L L 1.|1-'.ll.!..l.."..r|...... |..il.u..m||.r.|..m...

S perir e Bl T e
=" " -.- J-:I-! 1= - H - ol Il- -IL TJ-.I -- I-.-

IIII

- o o S -l

.._ﬂ.-l-.-"_l.lrm. =
IH.Il-I.” IH

AL L

|||-|-| ||| uu:n |mu||-||u|lm |“”-ﬁ-| uILF F-.- -I Tl:# o
O S I s 2= S/ iyt

S S E W i o A S WS - A T~ i CEAE
B L e L e © L T e ..._.u..u.-”._..h__..ﬂq...._?ﬂh n.._-;l._..l._.._..-.... .wJ...th iuu.m.nﬂﬂ:..su_-r.._ﬂ..

- == = _—




III n n n 1- E n n L L o ™ i n Iﬁ - EmE m e . HI" L} l.l
o II - L} H " IIII.1I J II II IIIII III.II‘ 1 IIIII Ill" - n IIII" n Ll . IIIIII4 II‘II- !‘ “III L n -lllll
— ’ - ‘Illl - I}J’ Tlll II‘-‘IL‘IIIIJIII I*I ] JJIII‘ I1-.I LB BN} H B . e

L - 0 I‘I = = L} LB L} ‘I -I.I I r L} l. Eal B =N = L} 1 =il B B . L} IIIIIIIII L} L} L

—e e cdm =

| I - |
||||II||I|I|||-||[I|HI| Il.-r ﬂll.u
=g - .

S T H.-- SR TR I R | -.|.__.Il. o |....|..n...1 J.r :
- . HMIHIMII IH IIIII III IIHHIII IIHIIHI B II -HI -III LN | I N L] I L] Ij' -

S - TR IS L I.L....-r.....p....l.._..._:....._... THF R -

L.Il..ﬂ#i.tli'i. £ -

s = e zeiZs 0 a " " .aTd --l- -
= ...H =

Tige O RERTNG BF ﬂﬁm. & e
- oD ...m._,.u.p...m..............__...n__...u.....l..nq. .|..H._...H R .H.__.u.......: -
3 =l ae S e -— f =t oal - S T e % . B L - -
ame - LR iR, e = _...___l..h.. |.....-......_. LR, .u...r_:n.l.r._..._.“.._...-..__. .wrr.:.nnﬁi...n.l.._..-
A A MR T RIS SRR I Tt e 07 0T SN LT = 2 e

——— e ———— | e——a




BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAL

ORIGINAL APPLICATION NO. 40 of 2020 (SZ)
With
Original Application No. 93 of 2020 (SZ)

Tribunal on its own motion Suo Motu
initiated proceedings based on the News
item published in The Time of India,
Chennai edition dt.17.02.2020 under the
caption “Sewage flows into surplus channel
in Kovilambakkam”

...Applicant(s)
Versus
The District Collector,
Chengalpattu District and Ors.
...Respondent(s)

With

Tribunal on its own motion SUO MOTU

Based on the News [tem in the Dinamalar

Tamil Newspaper dated 29.06.2020,

“When will Kovilambakkam lake be restored?” .

..Applicant(s)
Versus

The Principal Secretary to Government,
Public Works Department,
Secretariat, Fort St. George,
Chennai and Ors.
...Respondent(s)

COMPLIANCE _REPORT FILED ON
BEHALF OF THE RESPONDENT
— TAMIL NADU POLLUTION CONTROL
BOARD

Advocate for Respondent: TNPCB
Thiru. Sai Sathyajith
BSC, Chennai.

Dated: 15.12.2022

Date of hearing: 16.12.2022.



